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Title : Regarding passing away of Dr. (Smt.) Phulrenu Guha, member, 8th Lok Sabha on 28 July, 2006.

MR. SPEAKER: Hon. Members, I have to inform the House of the sad demise of one of our former colleagues,
Dr. (Shrimati) Phulrenu Guha.

Dr. (Shrimati) Phulrenu Guha was a Member of the Eighth Lok Sabha from 1984 to 1989, representing
Contai Parliamentary Constituency of West Bengal.

Earlier, Dr. Guha was a Member of the Rajya Sabha from 1964 to 1970, representing the State of West
Bengal.

An able administrator, Dr. Guha also served as Minister of State in the Union Cabinet and held portfolios
in the Ministries of Social Welfare from March, 1967 to February 1969 and of Law from February, 1969 to June,
1970.

A multi-faceted and most endearing personality, Dr. Guha, ‘Ful di’ to all of us, was the recipient of
‘Padma Bhushan’ in 1977.

A freedom fighter, Dr. Guha was associated with Juganter Revolutionary Party and Azad Hind Relief
Committee (Women’s Section).

Dr. Guha was related with numerous social, cultural and educational bodies and devoted her life for the
rehabilitation of destitute women and children and also worked for the development of handicrafts. She also had
the distinction to serve various State and Central Government organisations in different capacities. She was the
Chairman of the Task Force on Child Welfare Committee, Planning Commission, Government of India from
1971 to 1972 and Committee on Status of Women in India (Government of India) from 1972 to 1975 and
General Secretary and Vice President of the All India Women’s Conference from 1960 to 1964 and from 1966 to
1968 respectively. Dr. Guha was also the President of the Indian Council of Child Welfare from 1970 to 1973.

A prolific writer, Dr. Guha had many publications to her credit both in Bangla and in English.

Dr. (Shrimati) Phulrenu Guha passed away on 28t July, 2006 at Kolkata, West Bengal at the age of 94.

We deeply mourn the loss of this friend, which will be keenly felt, and I am sure the House would join

me in conveying our condolence to the bereaved family.

The House may now stand in silence for a short while as a mark of respect to the memory of the
departed.



11.02 hrs.

The Members then stood in silence for a short while.

... (Interruptions)
#ft AgT Aae (s SRU-HER) : HEIRy, oS & YR ¥ vl B 6 uifhwar # snddardt of e v e @ gL (2@dm)
MR. SPEAKER: Q. No.141
... (Interruptions)
MR. SPEAKER: Hon. Members, please speak one by one.
... (Interruptions)
sft e et wEE, ufhva § ST @ Tdt w B .. (aur)

1104 hrs.
(At this stage, Shri Rajnarayan Budholia and some other hon. Members

came and stood on the floor near the Table.)
MR. SPEAKER: I will allow you. Please go back to your seats.
... (Interruptions)
MR. SPEAKER: Shri Shailendra Kumar, I will allow you to raise it.
... (Interruptions)

MR. SPEAKER: I have got your notice. I will allow you to raise it. I earnestly appeal to you to go back to your
seats.

... (Interruptions)

MR. SPEAKER: Prof. Ram Gopal Yadav, I will allow you to raise it. Hon. Members, please go back to your

seats.
MR. SPEAKER: I will allow you to raise it. Please go back to your seats.

... (Interruptions)



MR. SPEAKER: Nothing is being recorded.
... (Interruptions)*
MR. SPEAKER: Please sit down.

... (Interruptions)

*Not Recorded.

MR. SPEAKER: I have to name somebody now. You are taking the House to ransom? What are the people of
the House saying everyday?

... (Interruptions)

MR. SPEAKER: I have committed myself.

- (Tagr)
e HEISH: § TS e & dle & v gait w1 g1 4 o AR, 317 dle R A5y
el HElqd: 3119 AfS| R STeRd ERfl 1 Sl eArdd |
WY, I MU ATed (VW) ¢ 7eNsl Haled: $ad! ard G eiforg| .. (aer)
e "eIed: #4 ! el 21 This is very unfair.
el HEIGY: MY Y3 a1d YA I Hicbl GIAC| & IMuPbl a1 G =g gl 3mus A s Ae & aex a1 4 3 y|
A& HEIS: e H 3T d1d he- BT Yb Pl 2l
JTeTE Heled: # U@ g Gl qTE gl

11.06 hrs.

(At this stage Shri Rajnarayan Budholia and some other hon. Members went back to their seats)



11.07 hrs.

SUBMISSIONS BY MEMBERS

(i) Re: Need to remove the bottlenecks in the supply of gas to the Power

Plants set up at Dadri, Uttar Pradesh.

sft Avew fig (QafRan) :  seer weicy, sy FrEl & Sria 39 ard & JER uie € 6 - fadn aRfRufaa & weo
BTl WA S 1 B gAAE T W Fai HA1 Gobdl | IR Yo & e, T IR WRA B 50 BIg Sl PI fasrelt Bt
MYRT & fog &1 TRASAT - U6 9Rd SR &1 TR iR gad i snerlRa &1 aRarsHg a8l g% 2l off afe o
IIP! Y& BT AT, 9 B (P Gl SRANS 8¥F P QA S, U T IAET B drell AR gEd T dogH IR
fastelt Sre wA arel oft| arg § I9 HRIRS BIY H dearT gofl| 818 HIC gRI I deary gor o, o ffdea gan &5
U W QA HHCAT BT SN T AT, D I<ra I R va fasrelt o1 wREmn @i ik S9! Sfud @hd ) i @
Mgl Bt ot o HRa WRBR A, A BT A FA1 B, 3D AU U At A gETEed! q@r B v U ¥l g8 Bl gd
AT TE g3 f AR WRHR B W Ud FE G N HREM B Al TE B U @ § R IH HRURES BSH FI
R & WIRT SR uew 1 25 B Rorel e off, 9 WRa & AR IS B 75 Brad faoren faer oY, faselt @ smyfi
B TAET & FHEM B T IRASET 7 Foit off oAt IRT AR @l G & g 39 RIS TR HIS S T8 8 @ 8l
# U AIEH q ARBR N Ud daded oF @I AT HRal g a1 Wed W 39 Agdqul far R gl dxar d), 39 gRASE @t
9 Myfd & R P AR WHR UH 9« & AR FeiRa &, arg dvam # tgd &1 # i arfia a1 argar g & s
I HYPR BT JATT W gU 39 FedQ0 A W A& A =@l B P He DY

MR. SPEAKER: Thank you very much. You have raised it in a proper manner. I am directing the Government to
make a statement on this matter before the House rises for the day.



THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): Mr. Speaker, Sir, I will bring this to the notice of
the hon. Minister of Power and he will adequately respond as desired by hon. Shri Mohan Singh.

st AeS Wae ¢ 3reny Heled, W9 ard 1 G 9| wed H pEe #2 off 99 €1 .. (gaer)
MR. SPEAKER: Mr. Mohan Rawale, I will allow you to raise it at the appropriate time. Please cooperate now.
... (Interruptions)
MR. SPEAKER: Nothing will go on record.
(Interruptions) ™

MR. SPEAKER: I appeal to all of you, please don’t do it, please don’t destroy this institution. [ will try to

accommodate you if you sit down. Let us go to Question Hour now.

* Not Recorded.



11.09 hrs
MR SPEAKER: Shri B.Mahtab,Q.No.141

SHRI B. MAHTAB : Sir, after energy, we come to speed. The National Highway Development Project Phase I,

which is mainly Golden Quadrilateral, connecting four metropolitan cities, has completed 92.5 per cent as on

30™ June 2006.

This was stated by a junior Minister while replying to an Unstarred Question on 26th

July in reply to a
question raised by Shri Scindia in this House. The same hon. Minister had replied on 25th August 2005, in
Rajya Sabha, that 92 per cent length of Golden Quadrilateral 1s likely to be completed by the end of December
2006. In that answer, it was mentioned that except 157 kms. of length involving four terminated contracts and
84 kms. of length involving Allahabad Bye-pass, which was awarded only in 2004, the rest of Golden
Quadrilateral, that is, 96 per cent is to be completed by June 2006. Now, we are in the month of August. What

does this signify?
MR. SPEAKER: Please put your question.

SHRI B. MAHTAB : Sir, it was expected that by June this year there would be an increase by four per cent. By

June this year, if there would be an increase by four per cent, why did it not happen?

SHRI T.R. BAALU: Sir, 1t is unfortunate that many of the contractors have not completed the work on time,
especially, as far as Orissa is concerned for the Kolkata-Chennai road. A particular contractor, by the name
Bhumi Highways, had to complete the particular stretch or work within 32 months. But even after 13 months
has expired, he has completed the work of only 11.26 kms. So, NHALI has to resort to going in for termination
and rebid was awarded. Even at the time of rebid, we would be able to find out that the particular successful
bidder had resorted to tender fixing in the case of Government of Orissa. So, once again the Government has to
go and approach the Additional Solicitor General. He has advised us to grant it only to the said contractor.

But to our surprise the Bhumi Highways, the previous contractor, went to the district court and in the district
court, he got a stay. Finally, we had to run to the Supreme Court. The Supreme Court stayed it and now the
work has been awarded. Unfortunately, the work is to be completed only by 2008.

I want to tell my friend, Shri Mahtab, so that he can understand easily. Many of the contracts are not
having the escalation clause, especially in Orissa as well as in West Bengal. So, these ticklish issues could not
be solved by us. That is why I sent 1t to the Law Ministry and they said that they have nothing to do with it. So

many things are there. But if the hon. Member wants to raise any specific issue, I can address that.

SHRI B. MAHTAB: Sir, it 1s reported that the overall cost of all National Highway Development Projects have
increased by 30 per cent from an estimated cost of Rs.1,69,500 crore on January 13, 2005 to Rs.2,20,000 crore
on January 1, 2006. It is stated that the estimated cost of Chennai-Kolkata Corridor of the Golden Quadrilateral
is Rs.7,984 crore.



[ would like to know very specifically, from the hon. Minister, the enhancement in real terms because of

delay in completion of the project.

SHRI T.R. BAALU: Sir, it is also a reason for the delay in completion. But at the same time the cost of cement
as well as the cost of steel has increased exponentially. That is the main reason for escalation, which we cannot

avoid because this all depends on the market forces[Rsl].... (/nterruptions)

MR. SPEAKER: He has not got those figures; you have to calculate.

sft 3= IS : S7ede WEIGY, WA HAN Oft 7 o IR W ufpeel IS B 3w Rrat du 7, Iwad! Rwwer 2007 |
IR ¥R 2008 T T 9y faar 81 # @iy @4 oft & e wredn € 6 S vl w el AW # 92 wfawrd oM gy gan
2 olfdst IS @ 70 9fied @ &9 S qY g Bl 1 AR B @ B GARn € s SR MU §6 S B g
& B oy tarIeTa wrgARRe e e a1 gk 9@ 9 3 B ddR Yigde ISR A 38 qu B 61 HIfRE aR W ©
? ®uar Sadrgql

SHRI T.R. BAALU: We do encourage the private participation. At the same time, no work is pending or
delayed for paucity of funds. For the information of the hon. House, I would like to say that in the previous
regime it was decided to complete the entire Golden Quadrilateral by December 2003 but, unfortunately, it could
not be carried out. They have completed only 48 per cent till May 2004, till the UPA took over. Within two

years, we have completed 44 per cent. You can understand how NDA versus UPA is running.

et ol e oremy wEGy, # Svd Aemw W A HA St | S arear € 6 S uR g qdrs @ 6 vl aga
afedn & ok @l facpet et 81 & b weomauel dle & a1 argl. .. (aur)

MR. SPEAKER: Are you interested in the road from Kolkata to Chennai?

A ore fg ;W o < 5 B9 o @ £ ey g avft a1d gl wR ey g a1 <fifow| § wE w1 § 5 9=EL. (@
TEME) 3T HGAGARN A HEIR TP ad B &, AU 9= A boAbl I a1 B &l § I8 Hel aredl § & $o AsA ol
% UA.09. 7 € dF af &1 T g ST wee US g §, 98 AN &1 W Yo axd ISl g3l B, TSd SHA B Wl g8 ©,
UB° TA.TE. BT HM IR G Bl...(@aEE)  H S Ared g B ST Al B R BYR 2 O OF H TSIYERI W ADR SIR]
w15 fp.f. 9@ &1 S SAea ARt B, IS B g @Rl g iR AR A e & Ot & ot g8 g1 § Sreen arsr g
fop S frT 3y F1 B BT ER SR @ E 2 ... (auE)

MR. SPEAKER: Mr. Minister, do not reply it.
Shri Sunil Kumar Mahato.

sft g R wEal : rege Heled, # A A7 Sf 9§ SmAr aredr § f6 S & ISy Ao 1 At | Sired & forg
FRES BT fohaar AnT IS IoEET # gRarfad € iR S B ariE ¥ I9@! aauH fRfa wmn g ?

SHRI T.R. BAALU: We are discussing about Golden Quadrilateral; we are not discussing particularly about the
National Highways.

MR. SPEAKER: This is the problem. Please restrict yourself.



... (Interruptions)
St G AR wEdl @ W, T T8 Fel 6 IRES B BiA-SI 01 e g9 S ver @ ... (=5auH)
MR. SPEAKER: This is not right; this 1s not the way.
... (Interruptions)
SHRI T.R. BAALU: As far as Golden Quadrilateral 1s concerned, in Jharkhand, you have got 192 kilometres.

SHRI B. VINOD KUMAR : In order to lessen the burden of traffic on East-South corridor, the Government of
India has sanctioned National Highway-202 to connect Hyderabad to the eastern part of the country. About a
decade back, the road from Hyderabad up to Etoor Nagaram in Warangal district, and from other side of the
river Godavari were laid. But for not having a bridge on river Godavari, that is a missing link between two
regions, that is Dandakarayana in Chhattisgarh and the major part of Andhra Pradesh, that is Telangana Region.

If this bridge is laid, the connectivity will be there.

MR. SPEAKER: Is it on this road?

SHRI B. VINOD KUMAR : It is on this road. I would like to know from the hon. Minister by what time that
bridge is proposed to be laid.[r2]

SHRI T.R. BAALU: Sir, I do not think that this particular road crosses this Golden Quadrilateral.
MR. SPEAKER: This is the problem.

Now, Raghunath Jha.

ff I T WA feme WEley, 99§ Teed daifyoicd @ ded Rrad ded &b W@ IwH fIER ¥ ) ff gse

Sl €17 S aredn € 6 o w3 St 9 Bl st W R guat |l @ ® 6 agl wsdl @1 R ged § ofR fha uii
¥ HM T Y& 27 T 9@ W ¥ [{ER # aga €v A & a1 99 @ 2 3R SuP RV 399 AN W 98 @ E| A
AT S 3HH R GIR AT AT R A TR IR FIT BIg GHIET HAT a1 891 Al (0t a1d Fewt & foag Al <2 L. (&

)

SHRI T.R. BAALU: Sir, I had taken a meeting with the hon. Members from Bihar only a year back. If anything
on this particular 1ssue is brought to my notice, I will once again take a meeting of all the hon. Members from

Bihar within this Session.
MR. SPEAKER: He has given here the details, particulars and every information.

Now, Shri Chandra Bhushan Singh.

#ft T fiE W seme wRIew, S e 218d 99 %@ §, T S VAT Bl 9d S B oIy HIE A & g
S B! UG B ST Bb WHR B RAIE <t 817 # gA.7a. 91 3R 92 Bl 1d &R @ gl 98 i d$d fUsd Al a0
off, 319 a8 doi dIfddt 78! @ s 8l ... (Taer)



MR. SPEAKER: Is it on this road?

SHRI CHANDRA BHUSHAN SINGH : This is not on this particular road but I am asking a question regarding
the quality of the road. ... (Interruptions)

MR. SPEAKER: No, I would not allow. Please do not misuse the time of this House.
Now, Shri Rupchand Pal.

SHRI RUPCHAND PAL : Sir, in the recent C&AG Report submitted on the Table of the House, certain critical

observations have been made. ... (Interruptions)

MR. SPEAKER: Only one supplementary on this road has been put and all the other supplementaries are
outside.

SHRI RUPCHAND PAL : Sir, with regard to this particular Ministry, Quadrilateral and on this particular road, it
has been critically observed in the C&AG Report that there are certain gross irregularities including
discretionary advance, lack of transparency in the matter of tender, deficiencies in the grant of contract, and

also serious malpractice and undue favour. What is the reaction of the Government to those?

SHRI T.R. BAALU: Sir, with due respect to C&AG, I can only say that nobody could verify the quality after
laying the roads. I think, it may be the correct answer. Without casting aspersion on the audit of the C&AG, |
would like to say that at the time of laying the roads, specifications and other things could be checked, and after
laying the roads, nobody could do that, only depth can be checked. After the stabilization of the road, nobody

could find it out. ... (Interruptions)

MR. SPEAKER: Now, we take up the next Question — a very important Question.

Q. No. 142 — Shri J. M. Aaron Rashid[lh3].

SHRI J.M. AARON RASHID : Will the Central Government adopt the farmers’ tariff marketing system in the
whole country in order to get good prices for their farm produce? If so, when? Will the Government give any
subsidy to the small household human potentials like women Self-help Groups in farm production? ...

(Interruptions)

MR. SPEAKER: What are you asking? It is totally divorced from the Question.



SHRI J.M. AARON RASHID : In the agricultural sector, horticulture, vegetable production, dairy and poultry

are there. Will the Central Government give subsidy to the small farmers so that unemployment will go?
MR. SPEAKER: Have you read your own Question?
SHRI J.M. AARON RASHID : Yes, Sir.
MR. SPEAKER: It is nothing to do with this Question.
Please sit down now. Now, the hon. Minister.

SHRI M.V. RAJASEKHARAN: Sir, the Planning Commission and the Government of India have launched a

number of schemes.
MR. SPEAKER: He is asking about subsidy, not about employment.

SHRI M.V. RAJASEKHARAN: Sir, if the hon. Member sends a specific question, then I would be happy to
supply the information[lh4].

SHRI J.M. AARON RASHID: Sir, it is in the agenda of the UPA Government to tackle the unemployment
problem with all seriousness. In this regard, I would like to know from the hon. Minister that during the 1oth

Five Year Plan, what is the rate of employment given to the people. Similarly, what is the Government going to

do in the 11" Five Year Plan in regard to giving employment
MR. SPEAKER: Yes, you should also read the reply.
... (Interruptions)

SHRI M.V. RAJASEKHARAN: Sir, the Government of India has launched a number of schemes recently to
create greater employment potential in agriculture, horticulture, animal husbandry, fisheries and allied areas. In
this connection, [ would like to share some of the information... (Interruptions)

MR. SPEAKER: Please maintain silence in the House. A very important question is being discussed.

SHRI M.V. RAJASEKHARAN: The Horticulture Mission has been launched recently. Now, through this
Horticulture Mission, a number of employment potentials are there. I would like to give you the details about
the total number of employment generation, which 1s being created in the horticulture sector. Nearly, 50 lakh

llh

people will get the employment under horticulture, particularly, under the 11 Five Year Plan.

Now, the Horticulture Mission has been deliberately launched especially to create potential, to exploit the

existing potential in fruit and vegetable cultivation. Other sectors are also included.

As far as the animal husbandry is concerned, in fact, the Government of India has launched a number

of schemes in creating employment in this area.



As far as the fisheries are concerned, again a number of projects have been launched... (/nterruptions)

The Central sector, in regard to providing employment generation, particularly, through agriclinic,

agribusiness, itself will generate nearly... (Interruptions)

MR. SPEAKER: If you are not interested to hear him, I would go to the next Question.
... (Interruptions)

MR. SPEAKER: Then, keep quiet and listen to him.

SHRI M.V. RAJASEKHARAN: Sir, let me give the information. As far as micro irrigation is concerned, now a
great deal of employment potential is created. Farming system has been given the highest priority. Through the
Krishi Vigyan Kendras, the transfer of technology 1s taking place at the farmers’ field level. Now, as it stands,
there are 537 Krishi Vigyan Kendras functioning.

Another very important programme, which has been launched recently 1s the National Rural
Employment Generation Guarantee Scheme through which, the Government of India is going to spend nearly...
(Interruptions) Let me share some of the information.

MR. SPEAKER: It is very, very unfortunate; I can say. Everybody is showing anxiety about employment but
not prepared to listen to the hon. Minister. It is very unfortunate.

... (Interruptions)

SHRI M.V. RAJASEKHARAN: As for as the National Rural Employment Guarantee Scheme is concerned...

(Interruptions)
MR. SPEAKER: You cannot dictate to the Minister as to how he would reply.

SHRI M.V. RAJASEKHARAN: We are going to spend, in this year itself, Rs. 11,300 crore, and the
employment generation, through which it 1s being envisaged, has got greater potential, and some of the States

have taken a great deal of interest to implement this programme very effectively.
st gy Rg ¢ sremer O, # oft @/ @1 ® €2 .. (@)
e wRIGd ¢ HAT Sff 3l A A @ € ey gl
MR. SPEAKER: Just wait for the Supplementary.
... (Interruptions)

SHRI M.V. RAJASEKHARAN: The Ministry of Rural Employment has already released Rs. 4,375.42 crore to

the States as on 20t July, 2006. The total number of applications received for registration, so far, is about three
crore five lakh and seventy two thousand....... (Interruptions)



MR. SPEAKER: The whole Question Hour has become like this. What is this? There is disturbance from every
side of the House.

SHRI M.V. RAJASEKHARAN: Sir, there are some information.

MR. SPEAKER: Brevity is a great virtue. Sometimes we forget that. Please complete. Members are anxious to

put supplementaries.
SHRI M.V. RAJASEKHARAN: The Government is encouraging Self-Help Groups.

MR. SPEAKER: You have mentioned all that in your reply.

#ff oo AR AEAT Iemy wEQy, WA WA oft I 9gd e SR e 21 gufey # 99e S ¥ @ @ve dqe g
37d: 3R H¥ &l Yol ared g

#ft SAT ATATA : A e He HI W [BH BT AW o B Y gar|
HelGd, ST 30 W@ wel o b 78 agd wew@ QU ue &, ... (aur)

e HEIGA : a9 B

#ft DA AuATd ;39 TeAdY! T BT GHEH Had W B J o Fida My, a8 awid T8 ol O TeR B SR o g,
SH 3ichs € 9@y Y € | gafery ag S sifaw 7€ R ... (aum)

el HElQd 39 we oyl

sft DT FEATd  : "B, HAl O 7 W1 IR QAT § g8 Wi BHIeH B W Y Ybe aeal & [ Sud! g9 e A @
W g1 3ot RIfy a8 @ 6 I3t & # AR 0T B B AR PIS 991 BeA el ISAT ol aohdl 8, bR I a8 a1 &
&3 8 AT DIS AV &F 8| PR HEl WWrag 9t § o1 Hff & # & 7t €l

wEIey, Pl &F B 74 URARA SHF PaAdi R SRR & ASR § 2 3R Had 26 ufae SHH B fHasi &
HfER H Bl AT AT P g SR B AT 3 B I 2 ... (FauH)

eel HElQ™ 39 79 Yoyl

st HATI HEATA  : IR HEIGY, AISTHT AN BT T I9AT A4l Ugaifzy A1 db &7 81 a8 o1 3T <& o b Iad Hbrdd §
SN B Sg1eT Areqred foar T € 3R Dff &3 & ®Al ... (FaurE)

& TG : W@ Bx @ T iyl

sft DT NEATe  : et HAG, § AUD HEAH F HEAT HA off ¥ gu drgdr g 5 B a7 B R AHIEA B ovad
BU R WRBHR IS AT B T 4fdl & Fge SN 2 STel T 399 93 AIBRIATEl BT [ 8, ST 89 Dls IHIQ T8l B
FHd © Rife 7 FnfRfiae @ wie w® €1 o $ff &3 § ISR B IR FWEIelt 1 S@d gy R 7A St A S
@Y AT BT TEABY S YA W AR SUTEl BT AT8d § AT 78 2




e WEIGY  : AU WAt el YT &l AU badl gea 3y 21 These are all suggestions for actions. F&i-bTel Geimd <
& forg 8, @8 e ge & fag 21 You say you will consider his proposals. All right, you will, no doubt, consider

his suggestion.

SHRI M.V. RAJASEKHARAN: I will consider his suggestions.

sft sia TRE M : remy wElRy, H &7 H ITR & 3Md awe gl fadneR O BT ok AnHe fha € o w@d
S & wifers €, i1 Su Wal H AIgY B € 9 Woll § o A8 edl 81 39 q@d g¢ # #A St & e U A A B
3R ARG HW g U9 IO aredm g b S ORbR 3 I 83 & RS & forg 100 @7 graemrie TRé &t Wi 9918
2, S UBR A S B B I Wl # Aogd B € SR AR Ao YA D A8 W 9 TS TE HAT U AR ITD A
far e &R & BIE AR el 9d], TN FBR S AUIGY B W H WISHR B 2

SHRI M.V. RAJASEKHARAN: Sir, in fact, there are people who do not own the land and that is the reason why
we have launched a number of other schemes. Now, one of the most important schemes is to promote fishery as
well as animal husbandry which are the allied areas. ... (Interruptions)

sft oy fg sy qeicy, afe @) "Elcy S YR ¥ OiaE TE ¢ U1 @ &, o A g & 6 war w4 off S < ...
(Fge)

MR. SPEAKER: Very well, then I go to the next Question. You are not ready to listen to his answer. If I may say
so, it is such a sorry state of affairs. It is such an important Question[m5].

MR. SPEAKER : It is an important question. I have got about 22 names. I am trying to accommodate Members

from all sides. If you have no patience to hear his answer, let me go to the next Question.
... (Interruptions)

Y HEIGT  : T Sd1d YD TH< BT SN7

SHRI M.V. RAJASEKHARAN : Sir, hon. Members are aware that in the last Budget, a special scheme was
announced to restore the water bodies. Through the minor irrigation and then restoring the small and big banks,
a lot of potential is going to be created for fisheries. Under fisheries alone, nearly ten million people would be

able to get employment opportunities. Fisheries are one of the major subjects. ... (Interruptions)
MR. SPEAKER : You complete the answer.

SHRI M.V. RAJASEKHARAN : Likewise, agro-processing is one of the areas. ... (Interruptions)
MR. SPEAKER : He has asked about landless labour. You have given that reply.

KUMARI MAMATA BANERIJEE : Sir, I also want to ask a supplementary.

MR. SPEAKER : Yes. I will allow. 319 =ifes 9o €fog|



SHRI N.N. KRISHNADAS : Thank you, Sir. It 1s a fact that year by year employment in agricultural sector is
coming down due to deep crisis in our agricultural sector. One of the important things is that year by year the
direct investment of the Government in agricultural sector for the infrastructure development of the agriculture is
coming down. This is the main thing. The main question is related to employment generation in agricultural
sector. This is the fact.

MR. SPEAKER : You please put your supplementary.

SHRI N.N. KRISHNADAS : That is why the Government is forced to implement some other employment
generation scheme for the rural people. May I know from the hon. Prime Minister whether in the Eleventh Five-
Year Plan he is going to fix a target to generate employment exclusively in agricultural sector? This is the thing

that I want to know from the hon. Prime Minister because he heads it.
MR. SPEAKER : Maybe. But you cannot compel the hon. Prime Minister to reply.

SHRI M.V. RAJASEKHARAN : Sir, the Draft Approach Paper of the Eleventh Five-Year Plan, that is 2007-
2012, emphasises the need to enhance the quality of employment in agricultural sector. It has been noticed that
the income levels of farmers needs to be enhanced by reducing some workforce from agricultural sector as has
been pointed out by my hon. friend from Kerala. The Draft Approach Paper of the Planning Commission has
made the following observations: “Doubling the growth of agriculture to GDP to four per cent per year will

improve employment conditions in agriculture.” ... (Interruptions)
MR. SPEAKER : Therefore, Planning Commission is going to fix a target.
... (Interruptions)
MD. SALIM : Sir, this is by reducing the workforce in agriculture to improve quality. ... (Interruptions)
MR. SPEAKER : Target will be fixed.
... (Interruptions)
MR. SPEAKER : You know that you cannot pressurise me. ST ®Is HRIEl T8l 3l
... (Interruptions)
MR. SPEAKER : Those who are disturbing will not get a chance.
... (Interruptions)

SHRIMATI ARCHANA NAYAK : Sir, may I know, through you, from the hon. Prime Minister that keeping in
view the unprecedented trend of suicide by farmers in the country, whether the Government propose to take
effective measures to strengthen the hands of the farmers in the next Five-Year Plan and if so what are the details
thereof?
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SHRI M.V. RAJASEKHARAN : Sir, as the hon. Member is aware, the hon. Prime Minister is very much
concerned about the farmers’ suicides. As a consequence of his concern, recently he visited Vidarbha region.
While visiting Vidarbha and visiting the places where the farmers’ suicides are taking place, he has made certain
announcements to give relief to the farming community not only in Vidarbha region but also in other States like

Karnataka, Kerala, Maharashtra and Andhra Pradesh. ... (Interruptions)
SHRI RAGHUNATH JHA : What about Bihar? ... (Interruptions)
MR. SPEAKER : Mr. Minister, you do not respond to every hon. Member who interrupts you.

SHRI M.V. RAJASEKHARAN : Sir, the package consists of various things which have been launched to
establish sustainable, viable and livelihood support system through the debt relief to farmers, improved supply of
agricultural credit, crop-centric approach to agriculture, assured irrigation facilities, watershed management,

better expansion and the farming support[krr6].

These are some of the schemes which have been announced. Now, to alleviate the sufferings of the debt-
stressed families of farmers, an ex gratia assistance from the Prime Minister’s National Relief Fund has also
been announced.

MR. SPEAKER: We have agreed that we shall have a full discussion next Tuesday on agriculture for six hours.
Therefore, with your kind permission, let me go to the next Question.

... (Interruptions)
& HElRd : 39 W ¥ fTHe 2rml
MR. SPEAKER: Nothing will be recorded.
(Interruptions) ™

MR. SPEAKER: There will be very important debate exclusively on agriculture and employment.
... (Interruptions)
#ft 9 PUTe Aed : & UH R a1 Al free @ifevl. .. (eEumE)

I HEIQY : 31U &89 &I RAfy BT SR |
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T FEIGT ¢ BH AUD] AT &, R AST <

sft ¥ Pputed TS : Hid1 Hel « W@ 87 (FauH)

MR. SPEAKER: I cannot enter into a question-answer with you. Show some respect to the Chair.
... (Interruptions)

MR. SPEAKER: This is very unfortunate. You do not know what stress you are putting on me. It is becoming

impossible to regulate the proceedings of this House.

Q. 143 — Dr. Chinta Mohan

* Not Recorded

DR. CHINTA MOHAN : Sir, I would like to know the long-term vision of the Government, keeping in view the

production of steel, cement and power.

MR. SPEAKER: You want to know the long-term vision in Question Hour!

sft R1g AR : I8 o Fa & § AFHY S | Bl 5, 49 1 agd a1 fAeRe R 99 8. . (aurE)
aree w81l ¢ You follow all their programmes.

DR. CHINTA MOHAN : What is the policy of the Government with regard to Neyveli Lignite Corporation and
Singareni Collieries of Andhra Pradesh?

MR. SPEAKER: What has pricing of coal got to do with that?

THE MINISTER OF STATE IN THE MINISTRY OF COAL (DR. DASARI NARAYAN RAO): Sir, the
question 1s not relevant to the original Question, but still I would like to reply for the convenience of the hon.
Member.

Regarding Neyveli Lignite Corporation, the Government is very clear. It is in profits. We have given two

expansion projects and the vision of Neyveli Lignite Corporation is expanded with nearly Rs. 8,500 crore.



Regarding vision of the coal, the Government is very much concerned about it. ... (Interruptions)

MR. SPEAKER: I should say that this is most unfortunate. Members are disturbing each other. You are not in a
mood to go through the Question Hour. Then, why do you put questions? 3R & %@ g, afs1 1 & forg #1 dar
78l €1 What is this going on? Wind up this House! @& d#ren & <& 2|

DR. DASARI NARAYAN RAO: Sir, coal is the future for power generation. So, the Prime Minister has taken a
very serious view about it. Under the chairmanship of hon. Prime Minister, a Committee for Energy Co-
ordination 1s formed and the Government has initiated it. The Committee is formed and Dr. Shankar has given a
Vision Document 2025. They have given some directions. If the hon. Member wants it, I will send the bullet-

points to him.

st g fg : sreder wElGy, S SR fean w8 g g dEn 1§ B S Sanfid drael 8, SWd B Bl & SIS
A T I T §, Wafh aeiR # @ O @ ' {5 39 W S uve] Scfed S 8, SN ol S g8 & uESd €, 9
TAIET AT PRI BT U< BRI & 3R PAd ff STB BH o1 ET 8| 89 ISR I 9T a8d & 6 $UBT RO R 7
fh e IfRT PrIe & Y1 ST 81 W@ 2 AR AMUS ST W], TED &, I ARG DI B! dW% TG MBI 81 ® 8 iR
ID! TG @I PR @ & IR BXe] PIAA B WUT HH B @ 87 0D oI W HH R Ul 8, 89 Ig S0 =red &2[m7]

sft Rrg W : A sremy wRGy, U aa T 81 PIId @ Sed # S aad oAl ot SR S GHT dTe} W B AT
AT AT BIIAT IER W ol A, AfB 3@ BIIcl B HA AL 81 FH AN BIIA ¢ W € $H FHI Y€ 98 € ¢

MR. SPEAKER: The Railways also consume coal.

ft g ARA : 3ueht S Bl SR 9T BT ward € 6 e fhan draen <9 8 S forar gan 8, g9 udl IHl Sa &
Eall

SHRI E. PONNUSWAMY : Thank you, Sir. Coal is the main source of energy in our country, and the price of
coal is linked with its production. But Coal India Limited as also the Neyveli Lignite Corporation Limited are
not producing coal properly. There are a number of subsidiaries under the Coal India Limited, and most of them
are running in losses. In the mines of the Neyveli Lignite Corporation Limited also there is practically no

production at all. We have also got 92 billion tonnes of proven reserves.

What are the steps taken by the Government to produce more coal and to stabilise the price of coal, so
that we need not import coal? I am asking this because we have the best coal reserves in our country.

DR. DASARI NARAYAN RAO: Sir, the hon. Member has mentioned that many of the companies are running in
losses. Through you, I would like to inform the hon. Member that he is not correct. ... (Interruptions)

SHRI E. PONNUSWAMY : Sir, I would like to mention to the hon. Minister that ... (Interruptions)

MR. SPEAKER: Hon. Member, this 1s not a matter of discussion. If you are not satisfied with his reply, then

there are other methods also available with you.

... (Interruptions)



MR. SPEAKER: Please do not interrupt the hon. Minister like this. There are methods if the hon. Minister 1s
misleading the House or is giving wrong information. There are also other methods if you are not satisfied with

the reply, but do not interrupt the hon. Minister like this.

DR. DASARI NARAYAN RAO: Sir, BCCL was in loss right from the inception, but this year it came into
profit. Similarly, ECL is in profit, CCL is in profit, and all these subsidiary companies of Coal India Limited are
in profit. Further, the Neyveli Lignite Corporation Limited, and the Singareni Collieries Company Limited
(SCCL) have also come into profit. Therefore, almost all these are in profit, and this is a fact.

As regards coal pricing, if we compare, the price of indigenous coal is lesser than the price of imported
coal. It also has ash content. If we take the calorific value, the price i1s less. The indicated price is decided

keeping in mind the cost of production, overhead costs, wage pattern, etc.

#ft garr Sft. 3R : oremer SN, F auS Wemw { A S oAl dredn § fF drae & 99 99 SR 9T e gann &
SR PRIt B BIG, Gol aOR B HIAAl A AR 8, S S S AT F DRI a1 o @1 8 R 98 Afd
DA A FH 27 A goar argm & I arel 7 a3 T I & fhow qm 9ei §7 S 9 99 € ok @1d & ufa e
I H S 8 a1 WY gl ol @1 8, 99 W fRFer g & forw i difrer o =it € 8iR 39 ey # i g 87

sft g W7 : Dryen fEF0 e 2000, ¥ ARG far g A IRT WOR @ BTG B BIAA T B B
sfdaar & € iR raen sufar aoR @ RN & JUR 96 gN Idifed P & i a7 $ & forg wda g
IS 18 F HIIA! HUFAT I FSwd 91 & o gHIeT F draa B i [uiRa st Ec9][c8]!

#fl aTclles PAR ABAT :  IJe¥el Weled, Sed YUIER arell DI o 871 IS Pl dlend &, P THfad HeR agd HA aar
g, dfd gsocl W I PRI DT AT Fd [AEld SIS sHhgdl vd 08 waEl § wd fhar o1 @1 § o < qorem arh
W3R IS Bl W AN o Geberl &l H A= St A S ARl § 6 1 AR QA B BT Hed A0 dReb IwD ¥
TP HeR & fAqeradr qde @d & B BIg AT a1 &l 2 2

sft g ART : ey wEIGy, W BRI U @A Neptem Srar g1 v d1s w98 2 5 8 sre-eter draaen Marel ¢k
IS AT & T HY| AR A B T 39 U A G T8l g Rfh I8 U DAl & Jod A Wad &l 3@ 39
Sl B W o S TSl © R 59 DIIA BT W Fou S TSl B

sft garg Mfed gy wERy, A HA St ¥ 9 & Sia|@ # 97 € {6 Siad @1 §W fi9 disi-input cost, market
condition or market demand, and landed price of the imported coal ¥ fSargs gar &1 # #31 St @1 Y BT arefl
ugell 91d 9 Wedd g because the cost of production is decided by the input cost. I G a1d Sl HidbE HSIWA Bl
et 2, 99Q A @it 8 SRl g1 A v I8 2 6 ot ad arat A & gfiery A A $EeE Bl E@d g RN BRI B
HRE PRC ATH ASRE § & & T

g7

sft Rrg WA : sy wElqy, sfiwsl ¥ We 2 ... (2ddrH)



sft garg AfRd Y i A gAY ... (auH)

sft Rrg AR : 2reer WEIQY, SAET W B MUR W HI B He gerft 3R gerft ot 21 afeT § gz g 5 g
I F AfF wd T8 A 2] FH- SreT © awER € @t 2 Bl 39 39 g AoigR A9igd B gl 3R A
SR gABT IR fear # e, A1 89 SHHT a1 I 91§ A fAyorar |

sft T JMMSTS @ NeUET HEIGY, BIAt B G g Bl BRU A & [ Dl HIg~T H HIHAT AT BRI DY %8 &l J #4)
St | ST ATE € 6 R @ g § PR 89 & BRU BRI B G q@ w & ?

sft Rig WA : sreer 7RISy, Bral A # AHAT AN & B P @a¥ g W A 21 g9 W Tegd A € [ e A A
HHAT ST &1 37 HABAT AN BT gaArsl $9 3R ¢ § AT G A De1 A b J1fthar <l & gors & forg 89 TR

2l ... (cgagr)
3L HEIGT : BT gl I &l 2l

... (cgaer)
sft g AR : 89 97 Al A DI IR BT T @ A |

SHRI K.S. RAO : Sir, it is known to everyone of us that there is a revolutionary change and development in the
sectors of information technology and telecommunications. One of the reasons is the research made in USA and
other developed countries where the NRIs’ contribution 1s substantial. If I have to just say it in one word, about
15 years back, when I visited USA, the NRIs who were working in research and development of
telecommunications told me that if the conversation between Lord Krishna and Arjuna in the Mahabharata was
true, they could tap it now. Such was the ingenuity of the Non-Resident Indians who are working in America
today.

MR. SPEAKER: My best wishes to them.

SHRI K.S. RAO : While forming these Working Groups in various sectors including information technology and
telecom, I wish to know from the hon. Minister whether he will utilise the services of some of the Non-Resident
Indians, who are experts and proved their worth in the field of research[R10].

SHRI DAYANIDHI MARAN: Sir, the Planning Commission has set up these Committees as the part of a
routine process. Because we are coming to the end of the Tenth Five-Year Plan and we are in the process of
finalising the Eleventh Five-Year Plan, the Planning Commission has initiated this process. There is enough
expertise within our country. We are able to handle this.

SHRI K.S. RAO : Hon. Minister is very intelligent, we agree. We say that we have got a lot of expertise in our
own country. But the other day when we went to China we found that the usage of mobile phones in that country



1s 168 for thousand whereas it is 12 for thousand in India. Similar is the case in regard to personal computers
and landlines. They are, at least, ten times more than we are. I wish to know from the Hon. Minister if he is

thinking in terms of bringing our country to the level of China at least in the decade to come.
MR. SPEAKER: Why not!

SHRI DAYANIDHI MARAN: Definitely, Sir. I would like to inform the hon. Member that our effort is to make
sure that we have enough telephone users in our country. In fact, when the UPA Government took over we had
only 75 million phones in the country. In two years’ time, we have doubled it and today we have 150 million
phones. We are adding nearly 4.5 to five million phones a month. That is roughly the population of Finland. So,
every month we are adding to our subscriber base in the country a number equivalent to the population of
Finland. We are doing well. We have already set a target to reach 250 million by the end of the next year. This is
quite ambitious. We understand that. We started slow but we are picking up. There is enormous demand. Today
the sector of telecom is growing at 40 per cent whereas the IT sector is growing at the rate of 30 per cent. We are

aware of 1t and taking all positive steps to encourage more users.
MR. SPEAKER: Also, the conversations should also be brief.

MD. SALIM : The Minister in his reply has said that the Planning Commission had set up the Working Group to
help in formulating the Eleventh Five-Year Plan He has also talked about the duty structure and addressed the
issue of import of raw materials and materials. He is also proud of the way the tele-density, particularly the
mobile density, is increasing in the country. But what about the indigenous capacity of manufacturing these
equipment? India is growing as a consumer market. But what about helping the indigenous industry to equip

itself with a sophisticated manufacturing capacity?

MR. SPEAKER: Of course, Chennai has the priority. It has got Nokia.
SHRI DAYANIDHI MARAN: Chennai is also in India, Sir.

MR. SPEAKER: Yes, it is very much in India.

SHRI DAYANIDHI MARAN: The hon. Member has asked a very important question. It is a part of this
Government’s initiative to ensure that a lot of manufacturing activity takes place in our country. The public
sector units BSNL and MTNL have enforced that 30 per cent value addition of equipment which they purchase
takes place within our country. In the beginning of this year we had Nokia, a multinational company, setting up
its plant in India. They are producing two million phones a month. By next January we will have Motorola
starting with about 1.4 million. We also have Samsung and LG setting up their plants. Sony Ericsson is also on
the verge of finalising a deal. The way it is going now, I would not be surprised if the indigenous production

substitutes the import of telecom equipment in our country.

sft ararenfEe fog ordtd @ e, HwA Ot 3 oY SR H §WReFR &t wet gl H WA Sft ¥ s & S 9rean €
fh 98 SPRCIFR FH4 7@ TW B I GRT 8 SHIC ST B STaTdl, ATSCAN I U gfdamiiey & facel # +f 99
wad g1 Also how do we expand the landline ?  @veells™ agd HHwi} &1 W&l 8, A1 g6 foIg amue o W & o
B OIURATgT &l SUTal Uaiis &) Wahd @1 We should ensure that India becomes ‘One India’ for all telephones.




SHRI DAYANIDHI MARAN: To answer the first half of the question the hon. Member has asked, our domestic
consumption will ensure that whatever we manufacture is consumed. That is because even when we achieve the
target of 250 million, our tele-density would be only around 22 per cent. We have a long way to go in this.

For the second part of the question regarding landlines I should say that it is a demand-based market

now. The consumers now prefer only the wireless communication| KMR1].

Future is for wireless as it is much cheaper. The rate of fixed line is Rs.25,000, whereas that of wireless
1s Rs.3,000. This 1s what consumers want and this 1s how we are proceeding.

MR. SPEAKER: I am sorry, Shri Ramji Lal Suman, your question is not taken up.

Question-Hour 1s over.




